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To 

Sir, 

Got Copy to: 

File No. 7-4/2015-ROHQ 
Government of India 

Ministry of Environment, Rorests and Climate Change 
Regional Offices Headquarters Division 

Indira Paryavaran Bhawar, 
Aliganj, Jor Bagh Road, New Delhí- 110003 
Dated: 27h March, 2015 

The Add. Principal Chief Conservator of Forests (C) 
Ministry of Envior:ment, Forests and Climate Change, 
Regional Office (NZ), Bays No. 24-25, 
Sector 31 A, Dakshin Marg, Chandigarh-160090. 

1. The Guard file. 

Exclusion of 65,670.26 ha of cultivated and habitation area closed 
under 

Pnjab Land Preservation Act. 1900 rom the ist of forest areas in Districts 
Ropar, NaWAnshar, Hnchiarpur and (Grdaspur, Punjab rg. 

I am directed to refer to Regional Office (Northern Zone), Chandigarh 
letter 

no. 9-PBB-532/2014-CHA dated 27.LL.2014 on the above menioned subject and to 

say that this Ministry concurs with the opinion of the Regional Oice (Northern 
Zone), Chandigarh that to remove discrimination of land owners of de-listed PLPA 
land vis-a-vis Owners af other arras clnsed nnder PI.PA, 1900, in rase prinr apprnval 
of-Gentral Government under the Forest (Conservation) Act, 1980 for non-forest use 
of the de-listed PLPA land is sought by the user agency through State Government, 
such de-listed areas shall be treated as "foresť for the purpose of the Forest 

(Conservation) Act, 1980/ However, owner of such land may utilize such delisted 
PLPA areas for the bonafide use of agriculture and for sustaining livelihood as has 

been specified in the orders issued by this Ministry for delisting of such areas. 

Yours faithfully 

(H. C. Chaudhary) 
Director 

Tele-fax: 011-24695339 

(H.C. Chaudhary) 
Director 
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E No, 9-PRI9/018-IA 

Sub: 

MINISTrRY (OF ENVIRONMENT, OKEST & CLMAT: C1ANGE: 
te el r jttus / Nortbern Reyional (ir, (handirarb 

Nixlal Dnicer (A) 
Thu ('hict'nservalor of 'uns & 

KVERNMEN'OF INDMA 

Departnicnt ul' Forests & Willlile l'ruservaticu. 
Forest (MInplex, Suclor-68, 
SAS Nagar, Punjab 
Diversioa of 2.2348 ha of forest Eand aren closed ander section 4 & 5 of PLPA, I900 in 
avour of Mis Aerospace Buildes for use ur and for non-forestry purposes 
Complex &'sco at Village Baliali, under farest division 
Punjab (tDnline propasal No. FPIPROtlers/33166 

Copy to 

D18)-reg. 

Ref: Nodal 0ficer (rCA) & Clhief Conscrvator of Forests, Punjab letter . 
FCA/1980/102/20 1774 dated 07-09-2018 

District S.A.S. Nngar, 

Kind aftention is drawn to the above subjcct wiere in proposal for diversiun uf PI.PA Iand 
closed unier scution 4 &S of PI.PA 1900 for non-forestry purpnse has becn reconunended by Stale 
Governmcnt to this Office. The proposal was furthcr exanined in vicw of submissions made by Slale 
Govermment vide letter under reference stating that "there is no policy of Stote Government regarding 
this" in reply to our query on ".... State Govenment policy on use of lond closed section 4 & S of 
the PLPA for construction of comınercial unit, wtich is not a site specific activity". 

nercial 

In this coatection, it is informed that as per section 4.5 of FCA, 1980 guidelines, "Diversion 
forest land for construction of other buildings ako will not be normally considered. However, 

such diversion uncay be allowed for construction of schools. haspitalldispensary, communiy halls, 
cvoperutives, panchayts, tiny rural indusirial sheds of the Government ec., which are to be put p 
for the benefit of the people of that areo. but such diersion shotd be strictly limited to the acimally 
eeded urea and further it should not exceed one hectare in each case" 

i24-25, te-31, 

In absence of any policy of the State Government on use of forest land area closed under 
section 4 &S of PLPA, 1900 for construction of commercial unit, the land closed under section 4 & : 
be allowcd for non-forest purpose if the land use of the said area has been non-forest as on 
25.10.1980. 

| The Divisional Forest Officer, Forest Division and District S.A.S. Nagar, Punjab. 2. M/s Aerospace Builders, Village Baliali, Tehsil & District S.A.S. Nagar, Punjab. 

Yours faithfully. 

(K.Z. Bhutia) 
Conservator of Forests (C) 

160030/ Bays No. 24-25, Sector-31 A, Chandigarh m60030 FCWTTel No :0172-2638061 Fax No :0172-2638135 Eman :ronz.chd-mef@nic in 
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Engineers Council <engineerscouncilindia@gmail.com>

Rejoinder Affidavit in OA 626 of 2025 as service of
documents.

Engineers Council <engineerscouncilindia@gmail.com> Mon, Jul 13, 2026 at
6:05 PM

To: cs@punjab.gov.in, shud@puda.gov.in, forestcomplex@gmail.com, secy-
moef@nic.in, ronz.chd-mef@nic.in, pccfcomplex@punjab.gov.in

Dear sir 

PFA Rejoinder Affidavit in OA 626 of 2025 as service of documents. 

Regards

Er. Kapil Dev
President
Council of Engineers
#186-E, BRS Nagar, 
Ludhiana-141012
M: 9872007872

Rejoinder Affidavit by Applicants in OA 626 of 2025.pdf
4466K

7/13/26, 6:09 PM Gmail - Rejoinder Affidavit in OA 626 of 2025 as service of documents.

https://mail.google.com/mail/u/0/?ik=6477942fd4&view=pt&search=all&permmsgid=msg-a:r-1078839879842630840&simpl=msg-a:r-1078839879… 1/1

426

https://mail.google.com/mail/u/0/?ui=2&ik=6477942fd4&view=att&th=19f5b7a1945768b9&attid=0.1&disp=attd&realattid=f_mrj7gtjv0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=6477942fd4&view=att&th=19f5b7a1945768b9&attid=0.1&disp=attd&realattid=f_mrj7gtjv0&safe=1&zw

